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MR.CHAIRMAN: Hon. Members, please take your seats.
...(Interruptions)

MR. CHAIRMAN: Shri Jagdambika Pal, please take your seat. There is no provision for a point of order in the 'Zero Hour'. Shri
Jagdambika Pal is also associating with the views expressed by Mr. Nirupam. That will be on record. If anybody wants to
associate with this, he or she can send in his or her slip. I am calling the next speaker, Shri Rewati Raman Singh.

...(Interruptions)
SHRI JAGDAMBIKA PAL (DOMARIYAGANJ): Sir, I am on a point of order...(Interruptions)
MR. CHAIRMAN : No point of order.
...(Interruptions)
MR. CHAIRMAN: Please. Anybody who wants to associate may send in the slip.
...(Interruptions)
MR. CHAIRMAN: No Member is allowed to speak on this, please.
...(Interruptions)
MR. CHAIRMAN: Please take you seats. I have called Shri Rewati Raman Singh. I have given the ruling.
...(Interruptions)
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